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(d) it so, the nature of the decision 
taken? 

The Minister of Planning (Shri' R, 
R, Bharat): (a) to (d). The question 
of an investment guarantee agreement 
between India and Federal Republic 
of Germany i. under negotiation be-
tween the two Government., The 
particular point relating lo the naturp 
of gaurantees is a matter which i. 
stIlI under discussion 

PIaDDlD&' Commillodon 

r Dr. P. S, Dmhmukh: 
Sbri P. R. Cbakravert1: 

. 101.1' Shrl PrakIlSh Vir Shutr\: 
Shri laflin' 8lnda 8lddIWlU. 
Sbri YlIShpal SlIlda: 
Shrl Krlahnapal Slna"h: 

WIlI the Minister of 1'1aml1D« be 
pleased to state: 

(a) whether euggestion has been 
made to Government that the Planning 
Commission should be reduced in size 
80 as to effect saving in expenditure 
and 

(b) If so, the reaction of Govern-
ment thereto? 

The Minister of PlaDDlD&': (Sbrl B. 
R, Bba&'at) (a) and (b): The Plann-
ing Commission has, from time to 
time, reviewed its staff strength 80 
as to effect the maximum economy 
commensurate with the emclent dis-
charge of the duties assigned to It. 
Presently, the Commission has under 
consideration a proposal to prune and 
streamline the staff as a part "r the 
process of gearing up its working to 
meet the urgent tasks ahead. 

Roaslnr In Third Plan 

[ 
ShrI D, I, Nalk: 
Shri M, L. Dwlvedi: 
8hrlmatl 8avitrl Nlram: 
8hr1 S, C. Samanla: 111brl 80llodh Ba ..... : 
Shrl Ram_war 'l'Iultla: 

0101. AhrI RlmatadDPB: 
Ihlrl Ollkar Lal Berwa: 

I 8hrI P. K, Deo: 

[ 
8hrl Solaold: 
Shri C. M. Kedaria: 
Shrlmali Laxmi Bai: 

Will the Minister of Works ..... 
HOUSlnr be pleased to stale: 

(a) whether it is a fact that a large 
sUm out of the funds provided for 
housing in the Third Five Year Plan 
has remained unspent so fal'; and 

(b) whether is it also, fact that 
amount unspent so tar are diverted 
to other heads 'by the Slates? 

The MInister of Works BIId HCIIISInc 
(ShrI Mebar Chand JI:hanna): (a) 
Yes . 

(b) All the State Governments were 
addressed to giVe the requisite infor-
mation. So far repli"", have been re-
ceived from 9 ot them. Eight have 
denied, any diversion of housing funds 
and only one has admitted a sman 
diversion, 

{:= ~a::~.,.: 
.IOS ShrImati Savttrl Nlpm: 

, Shrl Selaakl: 
8hrl Y ..... pal Slnrh: 
Shrl Narasimha Reddy: 

Will the Minister of Inllatlon and 
Power be pleased to state: 

(a) wheher it i. a fact that rccenIy 
many villages near Delhi were sub-
merged under water and cut-off from 
one another as the staff of irrigation 
Department did not throw open the 
gates at Wazirab'd Barrage even when 
the level at the river water rose to 
668 feet high; 

(b) the extent of damage caused in 
these vil~ due to these floods; and 

(c) the number of villages al!ected 
by this flood and human or animal 
lives lost, it any? 

'11le MInl!Iter of ....... u. lilt Power 
Dr. K. L, Reo): (a) No, Sir. 

(b) and (c). Due to :floods III the 

YamWlB, 535 acres of IIlDd. were inun-
dated In liVe' viii...... Approximate 
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value of crops damaged was 
.R •. 22,000. No human or animal lives 
were lost. 

Narmada Valley Project 

Sbrl p. K. »eo: 
Sbrl BlsbanebaDder Seth: 
Sbrl Ramesbwar Tantla: 
Sbrl Onkar Lal Berwa: 

'·lM. Sbrl B. P. Yadava: 
Sbri Dbaon: 
Sbri A. S. 8aIpl: 
Sbri P. R. Patel: 
Sbrl Bade: 

l Sbrl Jasbvant Mebta: 

Will the Minister of ImptloD aDd 
Power 'be pleaaed to state: 

(a) whether he has given a .fresh 
proposal to the Governments of Maha-
rasbtra, Gujarat and Madhya Pradesh 
tor the execution of the N annada 
Valley Project; 

(b) if so, wbat are the main fea· 
tures of the proposal; and 

(c) the reactions of the State Go-
vernments on that proposal? 

The MInIster of Irriptlon aDd Power 
'(Dr. K. L. Rao): (a) to (c). A Com-
mittee has been constituted in consul-
tation with the States of Madhya Pra-
desh, Maharashtra and Gujarat to 
prepare a master plan lor the opti-
mum and integrated development of 
the Nannada water resources. A 
statement indicating the composition 
and tenns of reference Of the Commi-
·ttee is placed on the Table of the 
House. [Placed in Librarl/. See No. 
LT-3059/641. 

Seizure of Pakistan-Bonn. Arm. 

1 ~~~I ::..~ Kelllblna': 
Sbrl Vlshwa Nath PeDAley: 

·10'1. Sbri B. N. Kureel: 
Sbn IIldraJlt Gupta: 
Sbri Oakar Lal Berwa: 
SbrI SweU: 

WUI the Minister of FInance be 
pleased to state: 

(a) whether it ie a tact that on the 

28th J'u Iy, 1964 the Customs Quth~ 

rilics in Calcutta seized nearly 200 
cnses of arms and ammunition meant 
(01' Pakistan frOm the ship '5.5. Ame-
rican Hunter'i 

(b) if so, the type of arm~ and 
ammunition seized; and 

(c) the action taken by Government 
in t his regard? 

The MInIater of P1anDmr (Sbrl B. 
R. Bb.pt): (a) and (b). On the 27th 
July, 1964, the Customs authorities at 
Calcutta detained 173 cases of iron 
sheet. containing 303 ammunition 
and 4 drums containin, .mal) anna 
ammunition ex S. S. AmerIcan Hunt.er 
sent to consi,nees in Pakistan from 
the United State. of America. 

(c) The Shipping ~nta have been 
asked to obtain a licence required 
uDAler the Arms Rules, 1M2 from the 
Ministry of External Atfalrs for the 
shipment at the detained ammunition. 

LodI R_ BCIIIteI 

{
Sbri Hart V ....... Kamath: 

°1011. SbrI Bade: 
SbrI Yashpal Slna'h: 

Will the Miniater ot Woru .... 
&oualng be pleased to stat,,: 

(a) whether Government have de-
cided to run the Lodi House Hostel, 
New Deihl dl1ferently from what it ill 
today; 

(b) if so, the broad outlines thereof: 
and 

(c) the reasons for the chanee? 

Tbe MlDlster of Workll aDd B~ 
(S .... I Mehar ChaDAI KhaDDa): (a) to 
(c). The matter Is still under conside-
ration. 

Violation 01 Foreign beIIaIIp Bega-
INIo. 1ty FIlm ~ 

f 8br1 P. C. Boro.h: 
Sbri E. Madh ... da ..... : 
8br1 PraI<aah VIr ShatrI: 

I 8br1 Onbr Lal ........ a: 
°1 ... ~ ShrI y .... ,.I·lUngb: 




